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M. Secretary : Hon'ble Mermbers, am to inform the House that dve to some
unavoidable reasons, the Hon'ble Speaker iz unable o preside over the today's sitiing.
Hon'ble Deputy Speaker will do so, as required under Rula 13(3).
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Mz, Dy. Speaker : Hon'ble Members, now the Chief Minister will make the
obituary references.
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Setting up of 220 K.V, Power Stations _
* 1244, Shri Naresh Yadav : Will the Power Minister be pleased to state—
{2) whether there is any prapasal under consideration of the Goverment to set
up 220 K.V, Power Stations in village Bochariya and Kariz of Ateli
Constituency; and
)y if so, the time by which the construction work will be started thereon?
Power Minister (5h. Randesp Singh Sarjewala) ; ‘
(a) & (b) Sir. There i no 'pmposal under consideration to setep 220 K.V,
Sub station at village Bochariya apd Kaviz of Ateli Constituency.
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VLR, against Atul Goel and others
#1249 Shyi Karan Singh Dalal : Will the Chief Minister be pleased 1o Statei—

(a) whether any FIR No. 35 dated | 1,2.2007 was registered in P'S, Sector-30,
Gurgaon u/s 420/467/46%/471/506 and 120-B spainst Atul Goel and oth-
ars; and

{hy if so, the action taken in this case together with the present slalus of this
case 7

Power Minister (Sh, Randesp Singh Surjewala) 3
{2} Yes Sir.

¢h) Clase FIR No. 23 dated 11.02.2007 w/s 420fAGT/A684T 1/120-B of TPC,
FS Sector-56, Gurgaon was registered on the complaint of Sh! Ashok Eumnar
Mittai s/o Sh. Krishan Kumar Mitta! r/o H.No. 1785, Sector 23 B,
Chandigarh against Sanjeev Goei, Atul Rumar Coel, Rajiv Rumar Goel,
Saneep Kumar Goel, Babu Ram Goel, Vinod Kurnar, Anil Kumar,
Mange Rarn Jat, Jitender Singh, Ranarsi Dass and some other anknown
persons on the allegation that the accused persons entered into 4 criminal
conspiracy and prepared forged documents including a sale agreement
dated 11.12.2004 with the intent ic grab the complaint’s plot No. 2221,
Sector 57, Gurgaon. A detailed investigation has since been conducted
and the allegations made in the FIR have not been proved. A closure
report has been prepared and filed in the Court of Illaga Magistrate
on 28.07.2009. :

aﬁﬁﬂmﬁ(aﬁﬂiﬂf%m:ﬁﬁﬂﬁmﬁqwqm@ﬁwil

Assandh Sugar Milt
#1268, Dr. Sita Ram : Will the Cooperation Minister he pleased 1o state—

(a) the date on which the Assandh Sugar Mill was sef-up togetherwith the
total expenditure incurred on its construction;

{b) thenumber ot seasons for which the abovesaid Mill functioned togetherwith
the quanturn of sugar cane crushed alongwith the total production there
from in each season ; and

(¢) ihe total expenditure incurred on the crushing of sugar cang in a season?

I~
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Agriculture Minister (Sardar Harmohinder Singh Chatha @-

(a) HAFED Sugar Mill, Assandh was set up on 19.12.08 and an expenditure
of Rs. 675423 lacs has been incwred on its consruction,

{h) The mill has functioned in its {irst crushing season of 2008-09. The Mill
crushed 1,17,316 quintals cane and produced 5166 quintals sugar and
5516 quintals moelasses in that season.

ey The expenditure incurred on crushing of sugar cane during the season
2008-09 was Rs. 101,49 lacs,
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¥r. Chairpersen : Nothing to be recorded.
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Mr. Chairperson ; Sita Ram Ji, you address the Chair.
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Altocation of Land

#1257, Shri swar Singh Palaka : Will the Chief Minister be pleased to slate
whether there is any proposal under consideration of the Governmentt 1o allocate Land
for Motor Car Repair Market in Panchkula City, if 50, the time by which the aforesaid
tand 1s likely to will be allocated ?

Reply

Power Minister (Sh. Randeep Singh Serjewala) ¢ Sir, Panchkula already
has a provision of Car repair shops and spare parts/repair shops in the Auto Market,
Sector-20 as well as in the Industrial Area, Phase-15 There Is no propesal af present to
aliocate any further land for Motor Car Repair Market in Panchkula City.
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Construction of PWI Rest Hounse at Ateli
#1245, Shri Naresh Yadav : Will the PWD {B&R) Minister be pleased (o
gtigtere

(a) whether there is any proposal under considerarion of the Govt. to constuct
the PWD Rest Bouse at Atelt; and

(b} if so, the time by which the construction work of the said PWD Rest House
is Hikely to be started?

Irvigation Minister (Capt. Ajay Singh Yadav) :

{a)} No, Sir

(b} Question does not arise.
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Vehicles Provided to 5.M.Os & Deputy Civil Surgeons
@* 1248. Shri Karan Singh Daial : Will the Health Minister be peased
state—
¢(a) the number of jeeps/vehicles being provided in Health Depit. for the use
of SMO’s and Deputy Civil Surgeons in the State;

- (b} the number of jecps/vehicles condermned out of those as stated in para (a)
during the last five years; and
(c) the number of new jeeps/vehicles purchasedfreplaced in place of con-
demned vehicles during the last five vears.

Power Miniser (Sh. Randeep Singh Surjewala) ; Sir,

(a) 302 vehicles have been provided for the use of SMO's and Deputy Civii
Surgeons in the State

{b) 82 out of 302 vehicles have been condemned during the last 3 years,

(¢} 24 new vehicles have been purchased as replacements during the last five
- YRETS.
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R gt fargrn o, e A o For e et € 4 s ot 2 S0 SR g
% 27zt %) Howble Minister Saheb, am I correct?

Shri Randeep Singh Surjewala : Absolutely correct, Chaitman Sir.

oy iperm i gt gt wETEE, 0E H A Froqaoviivo # 4-4 ST ¥W £
frrcier 2 &, $feve g §, AR @1 € & W W & T 0P ot e T
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Reconstruction of Road

¥ 1253, Dre, Sita Bam : Will the P.W.D. (B&R) Minister is pleased o stais
whether there is any proposal under consideration of the Government to reconshruct or
upgrade the Debwali to Hanumangarh road in view of the heavy rush of traffic?

Ervigation Minister (Captain Ajay Singh Yadav) : Yes, Sir. In the first phase,
a proposal to widen 18.52 kms, of this road from existing width of 7 m to IO m ata cost
of Bs. 36.15 croves has already been posed to Mintstry of Road, Transport & Highways
for sanctioning the same under Central Road Fund Scheme.

o oy el wEiey, § 5= O W g fam e ws F il wars o
% ofiv amw o vy uw e ¥ ol o 9 Sftetr v 79 9 @ e W e
&1 e ST S gE o g ¥ wawy o Sftade Tt e

Mr. Chairperson: Ask your supplementary?

Fodlmmm: e s mmT iedm i A e Eifswmad
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e aror T wre : AiW AT, 69 9 W e @ w8 T gudl 2l
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Sho ar T Sed T, R O Y W) o e & ¥ Rege wed wpE 7
‘x‘g‘;zagﬁﬁ'ﬁwwwé*lﬁmwﬁwﬁﬁiwﬁwﬁwqﬁr&ww
¥ T SEE we g ‘

(& e TR e Sio dier T off W ¥ A $TeE B )

Mr. Chairperson ; Now, question hour is over. {interruption) Please take your
seats.

s 45(1) 35 e waeT ) Aor oy T MY areifhe uwt ¥ falea o
Opening of LT.L '

* 1258, Sh, Ishwar Singh 1 Wiil the Industrial Training & Vocational Education
Minister be pleased 10 state whether there is any proposa] under consideration of the
Government to open a new LT.L in Radaur constituencys if, 5o, the time by which the
aforesaid L.T.1. is likely to be opsned?

et 0wt el (R wosllo dier) « T, sfuE <, wER S o #
amsodionde WErt P TS PR T R T F :

Construction of Secretariat and Stadivm

#1256, Shri Bharat Singh Chhoker : Wil the PWD(B&R) Mimnistet be pleased
to state the time by which the Secretariat and Stadium will be constructed at Samalkh_a

accarding to the announcement of the Hon ble Chief Minister?

rars Jf (e aror fg ) - ST O, W 4 WY whiraeg §g T
ey T errd T ST & i o o v € g o & T e fpsioy R
(e FeT ) g B A Fpar T | el qe wfye w e g g A
w iy % fay 7 qra@rﬂgfﬁ'a“a‘r%“aﬁ?sﬁf&wﬁwﬁaﬁmﬂmrﬁﬁmﬁmgm
o TR ‘

FeaitEsd We 0 geY
Receipt of Market Fee

157. Shri Karan Singh Dalat : Wil the Agriculturs Minister be pleased to
state the yearwise receipts of Market see and cess levied on vegetables and fruits in the
State since 2004-03 till date along with the rates at which these are charged?
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P 9 (reR et e agn . Mo ol s cooss A em T R A
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HoHO Gl M HE B}
(To e H) TUE/ iy Wy
TEonFo oo
! 2004-05 80841 2% 2%
2 2005-06 1199.07 2% 2%
3 2006-G7 1436.02 2% 2%
4 2007-08 1749.04 2% 2%
5 2008-09 1964.60 29 2%
6 2008-10 355.58 2% : 2%

T 2009 TEH

IR TRET v oW
Construction of Read
155, 8h. Ishwar Singh Palaks : Will the PWD (B&R) Minister be pleased to
state whetar there is any proposal undar consideration of the Governiment 1o construct
a toad from Palaka to Mansurpur: if so, the time by which the work iz likely 1o be
staried thereon?
g sif ey avorer Bog amaey s oof, shere o, fery gy wame & sergyy
e &) e e R gy 8w gad By avory ger el i uy ey
2.00 WIS T B A ¥ v ge ¥ Fefor o o) anvsasen @
Production of Cotton

15¢. Shri Esran Singh Dalal + Will the Agmcultire Minister be pleaged
to state the vearwise production of cotton { American and Desi) in the State since 2004-
05 il date togetherwith the yearwise receipt of market fee and cess levied on cotton in

+ the State during this period alongwith the rates at which market fee & cess are charged?
FI w (FETE Bxdiie= (e ugy) « A o, Ty wem & wed v we
=
ey
wror & o0d 200405 8§ ary g wdar sdfres vy S0 oy w e, T
SR ATEE W W YUS ) wiitE JuT age W T WId e 9 W @ o9 Sea

'
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e wEe e THE =g
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2004-05 1657 418 2075 -
200506 1267 235 1502
2006-07 1544 261 1803
2007-08 1697 158 1885
2008-09 1753 103 1858
wOr o e U A W e waE )
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200506 15.94 1.23 1717 2% 2%
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200708  22.31 072 23.03 2% 2%
2008-06 2032 0.33 20,65 2% 2%
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Mr. Chairperson : Hon'ble Members, under Rule 13{1} of the Rules of
Procedure and Conduct of Business in the Haryapa Legislative Assembly, the Hon'ble
Speaker has nominated the foliowing Members to serve on the panel of Chairpersons:-

5. Shri Baran Singh Dalal, MLA
3. Shri Shadi Lal Batra, MLA
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L8]

Shri Sher Singh, MLA
4, D, Sita Ramn, MILA
i) el 3 vy

Mr. Chairperson: Hor'ble Members under Rule 58(2) of the Rules of
Procedure and Conduct of Business in the Harvana Legisiative Assembiy, [ have
inform the House thas

(i3 ShriRam Kumar Gavtamn has resigned his seat in the Haryana Legislative
Agsembly vide his feter dated 22nd April, 2009 which was accepled by
the Hon'ble Speaker from the said date. '

(if) Sarvshri Bhajan Lal and Jitender Singh Malik have resigned
their seats in the Haryana Legislative Assambly vide their letters
dated ZInd May, 2002, which were zccepted by the Hon'ble Speaker
frivm the said date.

(111 T, Sushil Indora has resigned bis seat in the Harvana Legisiative Assembly
vide his letter dated {7th July, 2009, which was accepted by the Hon'ble
Speaker from the saic date.

(i) IuiReIry & e & Wy
Mr. Chairperson : Hon'ble Members, T am to inform the Flouse that the
Horn'ble Speaker has received a fax message from Shri Chander Mohan, MLA dated
22nd Tuly, 2009 expressing his inability to aitend the Vidhan Sabha Session starting
from 3ist July, 2009 as he has undergone a major surgery.
) R BT

Mr. Chaleperson : Hon'ble Membars, now the Secretary will make an
AMDNOURCEINENL.

Wi ARy, § 9 ] S g R of efun e e 8 el
wIE, 2000 W 5 WA ¥ WRE B & au f v e e % ael aepmfy &
F, WET W RS ue waE g

FEBRUARY SESSICN, 2009

The Punjab Scheduled Roads and Controlled Areas Resiriction of
Unreguiated Developmen: (Haryana Amendment) Bill, 2009,

Pt

2

The Haryana Legislative Asscmbly Speaker’s and Deputy Speaker’s
Salaries and Allowances (Amendment) Bitl, 2009,

The Haryana Fire Service Bitl, 2009,
he Haryana Appropriation (No. 1) Bill, 2009,
The Haryana Appropaiation (No.2) Bill, 2009

Fi
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6. The Haryana Development and Regulation of Urban Areas (Amendment)
Bitl, 2000,

7. Pandit Bhagwat Dayal Sharma University of Health Sciences Rohtak
{ Amendment) Biil, 2009.

8§ The Haryana Service of Engineers, Group-A, Public Health Engineering
Drepartment Bill, 2009.

9. The Haryana Private Universities {Amaudme.ﬁt) Bill, 2009,
10, The Haryana Private Universities (Second Amendment) Bill, 2009.
1}, The Haryana Preservation of Sub-Soil Water Bill, 2005,

12. The Haryena Medicare Service Persons and Medicare Service Tngritutions
(Prevention of Violence and Damage of Property) Bill, 2009. ‘

13, The Haryana Valve Added Tax (Amendment) Bill, 2009,
14, The Haryana Municipal Corporation (Amendment) Bill, 2009,

Pl EEEEN Whn ®) gEel N

M. Chairperson : Hon'ble Members, now I report the titne table of various
business fixed by the Business Advisory Committes,

The Cemmittes met t 1 1.00 A.M. on Friday, the 3 1st July, 2009 in the Chamber
of the Hon'ble Speaker.

“The Committee recommends that unjess the Speaker otherwise directs, the
Assembly whilst in Session, shali meet of Briday, the 31st July, 2009 &t 2.08 P.M,
and adjourn after conclusion of Business entered in the List of Business for the day.

On Monday, the 3rd August, 2009, the Assembly shali meet at 2,00 P.M. and
adjourn after the conclusion of the Business entered in the List of Business for the
day.

The Commities, sfter some discussion, further recommends that the Business
on the 51st July, 2009 and 3rd August, 2009 he transactad by the Sabha as follows -
Erigay, the 3Lst July, 2009 1. Obituary References,

(2,00 .3 2. Questons Hour,

3. Pregentation and adoption of First
Report of the Business Advisory
Commitiee.

4. Papers to be laid/re-laid on the Tabie of
the House.
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3. Presentation of 5th Preliminary Report
of the Committee of Privileges and
extension of tima for preseniation of the
final Report thereon,

. 6. Presentation of 3rd Preliminary Report
of the Committee of the House to inquire
into the details of public properties
transterred/auctioned/allotted during the
yvears 1999.2000 10 2004-2005 and
extension of titme for presentation of the
final Report thereon.

7. Presentation, Discussion and Voting on
Supplementary Estimates (First
Instaiment) for the year 2009-10 and the
Report of the Estimates Commitiss

thereon,
Saturday, the Lst August, 2000 HOLIDAY
Snnday, the Znd August, 2609 HOLIDAY
Monday, the 3rd Augnst, 2009 1. Questions Hour.
(2.00 B.M.) 2. Motion under Rule -15 regarding Non-

stop Silting.

3. Motion under Rule-16 regarding
adjouroment of the Sabha sine-die.

4. Papers 1o be laid, if any.

3. Presentation of 2nd Preliminary/Interim
Report of Commirtes of Haryana Vidhan
Sabha on Yamuna Accords.

6. The Haryana Appropriation Bilf, 2000
in respect of Supplementary Bstimates
(First Instalment} for the year 2009-10.

7. Legislative Business.
8. Any other Business,

Mr. Chairperson: Now, the Parliamentary Affairs Minister will move the motion
that this House agrees with the recommendations contained in the Fipst Report of the
Businsss Advisory Committee.

Power Minister : (Shri Randeep Singh Surjewsla) : Sir, [ beg ty move -

That this House agrees with the recommendations
contained in the First Report of the Business Advisory
Cotnmittee.
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Mr. Chairperson : Motion moved -

That this Honse agrees with the recommendations
contained in the First Report of the Business Advisory
Comimittes,
M. Chairperson 1 Question 1s -

That this House agrees with the recomnwndatimﬁs
contained in the First Report of the Business Advisory
Commiites, '
The motion was carried
e F Hel T ¥ Y ST
My, Chairperson : Now, a Minister will lay/re-lay papers on the Table of the House.

Power Minister {Shri Bandeep Singh Surjewala) ; Sit, | beg to lay on the Table of
the House -

The Haryana Public Service Commission
{ Additional Functions) Amendrient Ordinance,
2006 (Haryana Ordinance Mo, 5 of 2009).

The Table the Pre-conception and Pre-INatai
Disgnostic Techniques (Prohibition of Sex
Selection) Haryana Validation Ordinance, 2009
(Haryana Ordinance No. ¢ of 2009,
Power Minister (Shri Randeep Singh Suxjewala) ; 5ir, 1 beg to relay on the Table
of the House -

The Personnel Department Notification No.
G.5R.21/Const/ Art.320/2008, dated the 21lst
October, 2008 regarding amendment in Haryana
Public Service Commission (Limitation of
Functions) Regulations, 1973, as required wader
Article 320(5) of the Constitution of Tadia. ‘
Pawer Minister (Shri Randeep Singh Surjewala) ; 8ir, | beg to lay on the Table of
the House -

The Personnel Department Notification No.
G.5.R.7iConst/Art. 32012009, dated the 15th
March, 2009 regarding amendment in Haryana
public Service Commission (Limitation of
Punctions) Regulations, 1973, as required under
Article 320(3) of the Constitution of India,

The Annual Accounts & Audit Reports of Haryana

State Agriculiural Marketing Board, Panchkula for

the years 1995-96 to 2004-03. as required under

section 19-A(3) of the Compirotler and Auditor

General’s (Duties, Powers and, Conditions of
. Service) Act, 1971,
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The Grant Utilization Certificate and Audit Report
of Chaudhary Charan Singh Haryana Agriculiural
University Hisar for the year 2004-03, as required
under section 34 (5) of the Haryana and Punjab
Agriceltural Universities Act, 1970

The Annual Report of Chaudhary Charan Singh
Haryana Agricolioral University Higar for the year
2005-06, as required under section 39 (3) of the
Haryana and Punjab Agricultural Universities Act,
19740

The Annual Report of Haryana Vidyut Pragaran
Nigam Limited for the year 2005-2006, as
required under section 619-A (3) (b} of the
Compaties Act, 1934,

The 34ith Annuval Report of Haryana Land
Beclamation and Development Corporation
Limited Panchkuia for the vear 2007-2008, as
required under section 619-A (3) {b) of the
Companies Act, 19346,

e wmvell & de F Rt wftfr o aries aftees awper s
sert arfeepy Wi aega BT & [ W qenr

Mr. Chairperson : Now, $mt. Geeta Bhukkal, Member, Commitiee of
Privileges, will present the Fifth Preliminary Report of the Committee of Privileges
with regard to the question of alleged breach of privilege given notice of by Shri
Randeep Singh Surjewala, Partiamentary Affairs Minister. Haryana against Shri Om
Prakash Chautaia, MLA in respect of misconduct, mishehaviour and disorderly
disrupting the procesdings of the House, unbecoming of a Member of the House,
thersby committing the contempt of the House/breach of privilege on 20.3.2007 and
on earlier oceasions also and will also move that the time for the preseatation of the
final Report to the House be extended up to the first Sitting of the next Session.

Member, Commitiee of Privileges (Smt, Geeta Bhukal) : Sir, [ heg {o present
the Fifth Preliminary Report of the Committee of Privileges with regard to the guestion
of affeged bredch of privilege given notice of by Shri Randzep Singh Surjewala.
Parliamentary Affairs Minister, Haryana against Shri Om Prakash Chautafa, MLA in
respect of misconduct, misbehaviour and disorderly disrupting the proceedings of the
House, unbecoming of a Member of the House, thereby committing the conteropt of
the House/breach of privilege on 20.3.2007 and on earlier cecasions also.

Sir, I also beg to move -

That the time for the presentation of the final Reportia the House
he extended upto the first Sitting of the naxt Session.



(1140 ‘ whraron faurr = 131 e, 2000

Mr. Chairperson : Motion moved -

That the time for the presentation of the final Report to the House
be extended upo the first Sitting of the next Session.

- Mg, Chalrperson : Questionis -

That the time for the presentation of the final Report to the House
be extended upto the frst Sitting of the neit Session,

The mation weas carried.

% 1999.2000 ¥ 2004-2005 TE B 3@ F Shevr wdvive vkl ¥ wwiwoely
e 28 v sty w5 & vy we ot wffy wy SR vt oW w
arfer wioEsT W B & T WRa ST

Mr. Chairperson : Hon'ble Members now, Shri Phool Chand Muilana,
Chairperson, Committee of the Haryana Vidhan Sabha to inquire into the detalls of
public properties transferred/auctioned/aliotted during the years 1999-2000 © 2004-
2005 wiii present the Third Preliminary Report of the Commiriee and will also move
that the time for the presentation of the final Report to the House be extended upto the
fiest Sitting of the next Session.

. (Shri Phool Chand Mullana) Chairperson, Committee of the Haryana

Vidhan Sabha to inguive into the details of public properties transferred/auctioned/
alotied diring the years 1999-2000 to 2004-2005 : Sir, I beg to present the Third
Preliminary Report of the Committes of the Haryana Vidhan Sabha to inguire into the
details of public properties transfemed/auctioned/aliotted during the years 1599.2000
to 2004-2005.

3ir, I also beg to move -

That the time for the presentation of the finai Report to the House
be extended upto the first Sitting of the next Sesgion.

Mr. Chatrperson : Motion moved -

That the titme for the presentation of the final Report 1o the House
he extended upto the Tirst Sitting of the next Session.

Mr, Chairpersom : Question is -

That the time for the presentation of the final Reportio the House
be extended upto the first sitting of the next Session.

The motion was carried
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Mr, Chairpersen : Now, the Finance Minister will present the Snpplementary
Eistimates (First Ingtalment) 2009.2010.

Fimance Minister (Shri Birender Singh) : Sir, ! beg to present the
Supplementary Estimates (First Tnstalment) 2009-2010.

TRREE Wi & Rie IR )

Mr., Chairperson : Now, Shri Dharambir Gauba, Chairperson, Comimities on
Estimates, will present the Report of the Committes on Estimates on the Supplementary
Estimates (Frst Instalinent) 2009-2010,

Chairperson, Committes on Estirrates (Shri Dharambir Gaaba) : Sir, [beg
to present the Report of the Committes on Estimates on the Supplementary Estimates
(First Instalment) 2009-2010.
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My, Chairpersen 1 Hon'ble Members, now the discussion and voting on the
Supplementary Estimates 2009-2010 (First Instalment) will take place.

Ag per past practice and in order to save the time of the House, ail the demands
on the order paper (Sr. Nos.8 and 12 to 13) will be deemed to have bean read and
moved, Hon'bie Members, can discuss any demand but they are requesicd to indicate
the demand number on which they wish to raise the discussion,

That a Supplementary sum not exceeding R, 56,60,00,000/- for
revenue expenditure and Rs. 159,00,00,600/- for capital expenditure
be granted to the Governor to defray charges that will come in the
course of payment for the year ending 31st March, 2010 in respect
of Demand No, §- Buildings & Roads.

That = Supplementary sam not exceeding Rs. 39,50,00,000/- for
revenus expenditure be granted to the Governor iQ defray charges
that will coms in the course of payment for the year ending 31st
March, 2010 inrespect of Demand No, 12- Labour & Employment.

That 2 Supplemeniary sum not exceeding Rs. 754,233,458 G00/- for
revente expenditure be granted to the Governor to defray charges
that will come in the dourse of payment for the year ending 31st
March, 2010 in respect of Demand Ne. 13- Social Weifare and
Rehah:ilitation. ‘ '

"o etouo e (o) Suvt wd. f wellid QeieE WA
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Mr. Chairpersen: Thank you, Surjewala Ii Anybody else who wants o speak
on this matter 7 ‘
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Prof. Chhater Pal Singh: Whatever time you prefer to give me to speak?

Mr. Chairperson : 0.1, conclude in 2 minutes only. ‘
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Mr; Chairperson: Now, [put the various demands 1o the vote of the House.

That 2 Stpplementary sum not exceeding R5.50,00,00,000/- for
revenive expenditure and Rs. 159,00,00,000/- for capiial
1 expenditure be granted to the Governot (o defray charges that
| will come in the course of payment for the year ending 31st March,

2010 in respect of Demand No. 8- Buildings & Roads.

The motion was qarried

That a Suppleraentary surn not excesding Rs. 39,50,00,006/- for
reverue expendiiure be granted to the Governor 1o defray charges
that will eome in the course of payment Tor the year ending st
March, 2016 in respect of Demand No. 12- Labour &
Employnrent.

That a Supplementary sum not exceeding Rs. 754,23,48 600/
for tevenue sxpenditure be granted to the Governor defray
charges that wili come in the course of payment for the year ending
31et March, 2010 in respect of Deraand No, 13- Social Weifare
and Rehabilitation.

The motion was carried

Mr. Chairperson : Now, the House is adjoarned till 2.00P.M. on Monday, the
3rd August, 2009

El {The Sabha then # adjourned tifl 2.007.M. on Monday, the 3rd August,
5.11 hrs. 5009.) _ |
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